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MINISTRY OF EXTERNAL AFFAIRS
NOTIFICATION
New Delhy, the 28th March. 2002

G.S.R. 235(E).—In exercise of the powers conferred by section 24, read with section 3 of the Passports Act. 1967 (15
of 1967). the Central Government hereby makes the following rules to further amend the Passports Rules, 1980, namely —

.1 (1) These rules may be called the Passports (Amendment)) Rules. 2002

(2) They shall come into force with effect from the st dav of April. 2002
2 In Schedule IV to the Passports Rules. 1980.—
(a) for serial numbers 1 to 28 and the entries relating thereto, the following shall be substituted, namely —
SCHEDULE IV
(See rule 8)

SCHEDULE OF FEES PAYABLE IN RESPECT OF APPLICATIONS FOR
PASSPORT AND TRAVEL DOCUMENTS

SI No Particulars of application Scale of fees
India Abioad
Rs $ Euro
(For countries
with Euro as the
currency)
1 2 3 4 5 )
NEW PASSPORTS—
I Ordinary passport booklet contarming 36 pages with a 1000 40 48

maximum v alidity of ten vears (no extra fee will be charged
for renewals upto ten years if imitial vahdity 1s less)

For 1ssuing passport booklet containing si\ty pages 1500 30 o0
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Ordinary passport containing 36 pages with a maximum
validity of five vears for minor children below the age
of 18 years

India-Bangladesh or India-Srt Lanka Passport with a maxunmum
validity of ten vears

SPECIAL TRAVEL DOCUMENT—

1

N W

Emergency Certificate
Certificate of identity with a maximum validity of ten years

Additional ordinary passport booklet containing 36 pages for
any country under the proviso to rule 13 upto 1mitial validity
of one vear (no extra fee will be charged for renewals upto
ten vears)

RENEWAL OF TRAVEL DOCUMENTS—

7

8

Renewal of India-Bangladesh or Indha-Sr1 Lanka passport
with a maxymum total validity of ten years after imtial validity
of three/four years (the renewal feec will be charged in one
lump sum once only, even though period of validity may be
less than three/four years, depending upon discretion of
Passport Issuing Authority or according to mstructions
from Government authorities)

Renewal of Emergency Certificate or Certificate of Identity

MISCELLANEOUS SERVICES—

9

10

11

12

Additional endorsement or other miscellaneous service on
ordinary passport (not being a miscellaneous service referred
to 1n entry ten of this Schedule)

Miscellaneous services (including additional booket) requiring
1ssue of a fresh ordiary passport booklet containing 36 pages

For 1ssuing passport booklet contaming 60 pages

Additional endorsement or muscellaneous service on an
Emergency Certificate or Cert:ficate of Identity

Miscellaneous service on an India-Bangladesh or India-Sr1 Lanka
Passport

Any nuscellaneous services (1ncluding additional booklet)
requiring 1ssue of a fresh India-Bangladesh passport or an
India-Sr1 Lanka passport

DUPLICATE PASSPORTS AND OTHER DOUCMENTS IN LIEU OF
LOST OR DPAMAGED DOCUMENTS—

14

Issue of duphcate passport contaiming 36 pages in hieu of the
ordinary passport on the ground that 1t has been lost stolen
damaged. destroved or for any other such reasons

For 1ssuing duplicate passport booklet contatning 60 pages

Issue of duplicate Emergency Certificate or Certificate of

Identity in lieu of Emergency Certificate/Certificate of Identity

on the ground thiat 1t has been lost. stolen. damaged or destroyed
ot for any other such reasons
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16.  lssue of duplicate passport in lieu of the Indha- Bangladesh or 1000 30 36
India-Sri Lanka Passport on the ground that 1t has been lost,
stolen, damaged or destroyed or for any other such reasons,

(b) Serial mumbers 29 to 35 shall be renumbered as scrial
numbers 17 to 23 thereof.

[F. No VI/401/66/2000]
S.R TAYAL. Jt. Secy. (CPV)

Note —The principal rules were published in the Gazette of India vide number G.S.R. 691(E), dated the 1lth
December, 1980, and subsequently amended vide -—

(i) G.S.R 50(E). dated 7-2-1981;
@) G.SR 494(E). dated 10-6-1981;
i) G.S.R 469(E), dated 24-6-1982;
(iv) G.S.R 325(E), dated 12-4-1983;
v) G.SR 482(E), dated 13-6-1983,
V) G SR 494(E), dafed 16-6-1983,
(vii) G.SR. 345(F). dated 29-3-1985,
(vili) G S.R 860(E), dated 8-11-1985;
) G.S.R 857(E). dated 13-10-1987,
() G.SR 84(F), dated 11-2-1988,
(d)  G.S.R 1155(E), date 21-11-1988:
()  G.S.R. 622(E), dated 27-6-1990;
(i) G.S.R.653(E), dated 20-7-1990;
(xiv)  G.8 R 100(E). dated 4-3-1991,
xv) G.SR 275(F), dated 20-3-1991;
(1) G SR 586(FE). dated 21-6-1991;
(xvi) G.S.R 111(E), dated 22-1-1992;
(xvit)  G.SR. 684(F). dated 15-6-1992:
o) GSR 721(E). dated 7-8-1992;
(o) G.SR.4ATI(E), dated 16-6-1993;
(od)  G.S.R 485(E), dated 1-7-1993;
(xdi)  G.SR. 503(E). dated 10-7-1993;
(omi)  G.S.R.833(E).dated 2-12-1994;
oxiv)  G.S R.592(F). dated 7-8-1995;
() G.S.R 491(E). dated 28-8-1997;
poovi)  GLS.R 605(E). dated 3-10-1998,
(ovi))  G.S.R. 516(F). dated 8-7-1999;
(oovin)  G.S.R.827(E). dated 29-12-1999;
(adx)  G.S.R 34(E), dated 12-1-2000:
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)

G SR 472(F). dated 22-5-2000)
G SR 473(B). dated 22-5-2000
G SR 485(E). dated 23-5-2000.
G.S.R. 529(E). dated 8-6-2000,

G.SR S84(E), dated 4-7-2000;

G.SR. 632(E). dated 25-7-2000:
G.SR 482(E). dated 28-6-2001:
G.SR 527(E). dated 13-7-2001
G S.R 576(E). dated 2-8-2001.

G.S.R.817(E). dated 2-11:2001;
G.SR 879(E). dated 5-12-2001.

Prinfed by the Manager. Gowt, ot Tndia Press. Ring Road, Mayapury, New Delln-110064
and  Published by the Controller of Publications, Delhi-110054.






